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PAPERS LAID ON THE TABLE

AmcrarT (SztoNp AMENDMENT)
Rurss, 1678

THE MINISPER OF TOURISM AND
CIVIL, AVIATION (SHRI PURU.
SHOTTAM KAUSHIK): T beg %o lxy
on fhe table a copy of the Aircraft

A:m Rore, 19879 AND ANNUAL llu-

PORTS FoR 1975-76 aAxD 1976-77 or

ToBACCO  BOARD, LAKSHMIPURBAM
!Gmn)

THE MINISTER OF STATE IN THE
MINISTRY OF COMMERCE, CIVIL
SUPPLIES AND CO-OPERATION
(SHRI ARIF BEG):
the Table: —

I beg to lay on

(1) A copy each of the following
papers (Hindi and English versions)
under sub-section (1) of section
619A of the Companies Act, 1958:—

(i) Review by the Governmeni
on the working of the Siate Chemi-
cals wnd Pharmaceuticals Cor-
poration of India Limited New
Delhi for the year 1977-78,

. (i1) Annua)l Report of the State
Chemicals and Pharmaceuticals
Corporation of India Limited New
Delhi, for the year 1977-78 along
with the Audited Accournts and the
comments of the Comptroller and
Auditor General thereon. [Placed
in Libarary. See No, LT-4002/79].

(2) A copy of the Export of Ro-
asted angd Selted Cashew Kernels
(Inspection) Amendment Rules,
1979 (Hindi and English wversions)
published in Notification No. 8.0, 7
in Gazette of India datéd the Oth
Janumry, 1078, under sub-ssction (3)
of section 17 of the Export (Quality
Control and Inspection) Aet, 1963.
[Placed in Hbrafy See No, LT-
4903/79}.

(8) A copy each of the following
papers (Hindi and English versions)
under sub-sedtion (3) of section 22
mdwfh.ub-m (4) of section .
19 of the Tobaceo Board Act, 1978: —

1) Asmusl _Report. of the
Tobecoo Besrd Lakshmipuram
(Guntur) lﬂ‘hir*ml-“j
together with Audited Accounts. .



‘a7 Papers Igid PHALGUNA 11, 1000 (SAKA) BOA, us.

(ii) Annual Report of the

(4) Two statement (Hindl and
English versions) regarding Review
on the working of the Board for the
year 1975-78 and 197677, [Placed
in Library. See No. LT-4004/79].

ANNUAL REPORT AND AUNIT REPORT OF
Accounts oF NATIONAL  COOPERATIVE
Unton oOF INDIA, Nzw DziHr FoR
1977-78, AnNuUAL REMORT OF NATIONAL
CooprrATIVE DEVELOPMENT CORPORA-
TION, New Derux, rom 1077-78 ame
ANRUAL RERORTS OF NATEONAL COUNCIL
FOR COOPERATIVE TRAINING, N¥w Detmr
FOR 1976-77 Anp 1077-78 WITH AUDITED
ACCOUNTS

THE MINISTER OF STATE IN THE
MINISTRY OF COMMERCE CIVIL,
SUPFPLIES AND UObOPERA
(SHRI KRISHNA KUMAR GOYAL):
I beg to lay on the Table:—

(1) A copy of the Annual Report
(Hindi wersion) of the National Co-
operative Union of India New Delhi,
for the year 1077-78. [Placed in
Library. See No. LT-4005/781.

(2) A copy of the Audit Report
(Hindi ang English versions) on the
accounts of the National Cooperative
Union of India New Delhi, for the
year 1877-78. [Placed in Library.
See No. LT-4006/79].

(8) A copy of the Annua] Report
(Hindi and English versions) ‘of the
National Cooperative Development
Corporation, New Dalhi, for the year
1977-178, under sub-section (3) of
section 14 of the National Coopera-
tive Dmbpment Corporation Act,

Maced in Library. See No
L‘I'.'- /9],

(4) A copy of the Annual Repert
(Hindi and English versions) of the
Nstional Council for Cooperative
Tralning, New Delhi, for the year
1878-T7 together with the Audited
Accounts. © {Placed s Library. Se€e
No. LT-4007/791.

(5) A copy of the Annual Report.
(Hindi and English versions) of the
National Council for Cooperstive
Training, New Delhi, for the year
1077-78, together with the Audited
Accounts, {Placed in Library, See
No. LT-4007/76].

e —

PUBLIC ACCOUNTS COMMITTEE

BTATEMENTS
SHRI VIJAY KUMAR MALHOTRA

(South Delhi): I beg to lay on the-
Teble the stataments.
(English end Hindj versions):

(1) Statement showing repliss of”
1o the recommendations
contained in Chapter V and the
action taken replies on the recom~
mendations made in Chapter Tof the-
Thirty-fifth Report of the Public
Accounts Commitiee (Sixth Lok
Sabha) regarding action taken by
Govmtonﬂnﬂmm
contained in their Hundred
Seventy-ninth Report (Fifth I.nk
Sabha) on Production of Pilip Virus
Vaccine.

(2) Statement ghowing final re--
plies of Government to the recom-
mentions containeq in the Chapter V
and the action taken replies on the
recommendations made in Chaptes I
of the Forty-first Report of the-
Public Accounts Committee (Sixth
Lok Sabha) regarding action takem:
by Government on the recommenda-

_ tion contained in their Hundred

and Eighty-first Report (Fifth Lok
Sabha) on Emergency Agricultural’
Production Programme.

12.02 huw.

Busmmsormnom i

ww v vedw ﬂi_m#mﬂ.
(ot wrir ww) : wsEw AT Wt
& fvow weor f 5 s Y, 1979 & wrew



